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MR. DEPUTY-SPEAKER: '!'he re-
sult Of the division is: AYes 116; Noes" 
40. -

'l'fr:e motion'was adopted. 
siUu YESHWANTRA.O .cHARAN: 

Sir, I introdlll;e •• the Bill 

16:01 11:5. 

STATEMENT RE . ADDITIONAL. 
EMOLUMENTS (COMPULSORY 
DEPOSIT) ORDINANCE, 1974. 

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN):' 

I beg to lay on the Table an explana-
tory statement (Hindi and English 
versions) giving reasons for imme-
diate legislation bv the Additbnal 
Emoluments (ConipulsOry Deposit) 
Ordinanee, 1974, as required un,ier' 
rule 71 (1) of the Rules of Procedure-
and Conduct of Business in Lok Sabha. 

COMPULSORY DEPOSIT SCHEME 
(INCOME-TAX PAYERS) BlLL' 

THE MINISTER OF FINANCE. 
(SHRI YESHWANTRAO CRAVAt .... ): 

I beg leave of the House to Introduce' 
a Bill to provide, in the interest of' 
national economic development, fOI' 
compulsory deposit by certain cJasse<> 
of income-tax payers and for the 
framing of a scheme in relation' 
thereto, and for matters ~onnected 
therewith or incidental thereto. 

MR. DEPUTY-SPEAKER: The-
question is: 

"That leave be granted to intro-
duce a Bill to provide in the intrest 
of national ecQnomic development· 
for compulsory' deposit by certaiJ;L. 
classes of income-tax payers and:. 
for lhe framing of a sche.we in re-
lation thereto and for mattees con-
nected therewith or incidental. 
thereto. 

The ,motjo.n wai l!dopted. 

SHRI YASHWANTRAO CHAVAN~' 
I introduce" the BilL 

'Pulliished inGazet~ of. Ip,liia Extraordinary' Part~II, :section i. Dated-
19-8-74, 

• 'Introduced with' the recommendation of tbe Preaideat. 
19-8·197.4~ 


